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' Consolidatcd List of Official Lcgislattve Businccs

A consolidated Llsl of Ofncinl Legislative Business transacted during the Fourth
Sccsion of the Ffftccnth Kerala Legislativc Asscmbty ls given below :

st
No. Tltlc of Bill Minister -h-charge Rcmarks

(1) (2) (3) (4)

I. Laylngof BillsAsscnted

l. The Kerala University
of Digial Sciences,
krnovation and
Tednolog5r Bill, 2021
@illNo.28)

Shri. Pinarayi Vijayan,
Chief lvlinister

The Bill received the assent of the
Govemor on October 29, 2021.
The Bill as assented to by the
Govemorwas laid on the Thble by
the Secretary on February 23,
2022.
(Act 10 of 2021)

2. The Kerala Panchayat
Raj (Amen&nen| BiU,
202L
(Bill No.42)

Shri. M. V Govidan Maste4
Minister for Local Self
Govenunents, Rural '

Development and Excise.

The Bill received the assent of the
Govemor on Novemtrcr g,2O2l,
The Bill as assented to by the
Govemor was laid on the Table bv
the Secretary on February 2J,
2022.
(Act 11 of 2021)

3. The Kerala
Municipality
(Amendment)
Bill,2021
@illNo.43)

Shri. M. V. Govindan Master,
Minister for Local Self
Govenrments, Rural
Dwel<lpment and Excise.

The Bill received the assent of the
Govemor on Novemlrr 9, ZO2L,
The Bill as assentecl to by the
Govemor was laid on the Table by
the Secretary on February 23,
2022.
(Act 12 of.2O2L)

3qsl2.a.



4. The Kerala Self
Financing College
Teachrng and Non
Teadring Employees
(Appcintment and
Conditions of Service)
Bill,2021
Bill l,lo.45)

Dn. R. Bindu,
Minister for Higber
Education and Social
Justice.

The Bill received the assent of the
Governor on November 13, 2021.
The Bill as assented to bY fte
Govemorwas laid on the Table bY

*re Secretary on February 23,

2022.
(Act 13 of 2021)

5. The Kerala Education
(Ameudment) Bill,
202L
(Bill No.39)

Shd. V. SivanlruttY,
Minister for General
Education and Labour.

The Bill received the assent of the

Governor on November t3,2O2I.
The Bill as assented to bY the

Gorremor was laid on the Table bY

the Secretary on February 23,

2022.
(Act 14 of.2O2L)

6. The lr.eralaPublic
Service Commission
(Additional Functions
as respects the services
undertheWad Board)
Bill,2021
.(Bill No.49)

Shri V. Abdurahiman,
Minister for Sports, Wald
and Haj Pilgrimage.

The Bill received the assent of the

Govemor on November 13' 2021.
The Bill as assented to bY the

Govemor was laid onthe Thble bY

the SecretarY on February 23'

2022.
(Act 15 of.2OZL)

7. The Kerala Fish
Auctioning, Marketing
andMaintenancb of
Quality Bill, 2021
(Bill No.63)

Shri. Saji Cherian,
Minister for Fisheries,
Culture and Youth Affairs.

The Bill receivedthe assent of the

Gorremor on November L3,2O21.
The Bill as assented to bY the

Govemorwas laid on the Table bY

the Secretary on FebruarY 23'

2022.
(Act 16 of.2o2|)

8. The Kerala Marine
Fistring Regulation
(Amendment)
Bill,2021
(Bill No.zA)

Shri. Saji Cherian,
Minister for Fisheries,
Culture and Youth Affaus.

The Bill received the assent of the

Govemor on November t3,2O2L.
The Bill as assented to bY the

Governor was laid on the Table bY

the Secretary on Febnrary 23,

2022.
(Act 17 of 2021)



9. The Kerala University
of Fisheries and Ocean
Studies (Amendment)
Bill,2021
@illNo.74)

Shri. Saji Cherian,
Minister for Fisheries,
Culnue and Youth Affairs.

The Bill received the asseniof the
Govemor on November t3,202I.
The Bill as assented to by the
Gorremor was laid on the Table by
the Secretary on Febnrary 23,
2022.
(Act 18 of 2021)

10. The Kerala Inland
Fisheries and
Aquaculture
(Amendment)
Bill, 2021
(Bill No.75)

Shri. Saji Cherian
Minister for Fisheries,
Culnue and Youth Affairs.

The Bill received the assent of the
Govemor on November 13, 2021.
The Bill as assentd to bv the
Govemor was laid on the Table bv
the Secretary on February 2i
2022.
(Act 19 of 2021)

11. The Kerala ShopJand
Commercial
Establishments
(Amendment)

Bill,2021
@illNo.65)

Slui. V.Sivankrnty,-
Minister for General
Education and Labour.

The Bill received the ass6i otffi
Govemor on November 13, 2021.
The Bill as assented to by the
Governorwas laid on the Thble by
the Secretary on February 23,
2022.
(Act 20 of 2021)

L2. The Kerala Headload
Workers'(Amendmene
Bill,2021
(Bill No.6a)

Shri. V. Sivanhrtty,
Minister for General
Education and Labour.

The Bill received drJassent of *re
Governor on November 13, ZO2L.
The Bill as assented to bv the
Governorwas laid onthe taUte Uv
the Secretary on Febmary 2d,
2022.
(Act 21 of 2021)

13. The Kerala Agricultural
Workers' (Amendment)
Bill,2021
@illNo.67)

Shri. V. Sivanlutty,
Minister for General
Education and Labour.

The Bill received the assent of the
Governor on November lI ZOZL.
The Bill as assented to by the
Govemor was laid on the Thble bv
the Secretary on February 2i
2022.
(Act 22 of 2021)



t4. The lLerala Bamboo,
Katnrvalli and
Pandimus Leaf Workers'
Welfale Fund
(Amendment) Bill,
2021
@ill f{o.72)

Shri. V. Sivanlnrtty,
Minister for General
Education and Labour.

The Bill received the assent of the
Govemor on November 13,202L.
The Bill as assented to by the
Govemorwas laid on the Table bY

the Secretary on February 23,

2022.
(Act 23 of 2021)

15. The Kerala Minerals
(Vesting of Rights) Bill,
2021
(Bill No.59)

Shri. P. R4jeeve,
Minister for Law,
Indusries and Coir.

The Bill received the assent of the
Govemor on November L3,2Q2L.
The Bill as assented to by the

Govemor was laid on the Thble bY

the Secretary on FebruarY 23,
2022.
(Act 24 of 2021)

16. The Kerala Cashew
Workers'Relief and
Welfare Fund
(Amendment)
Bill, 2021
(Bill No. 73)

Shri. V. Sivankutty,
Minister for General
Education and Labour.

The Bill received the assent of the
Govemor on November L3,2O2I"
The Bill as assented to bY the
Govemor was laid on the Table bY

the Secretary on February 23,

2022.
(Act 25 of 2021)

t7. The Kerda Small
Plantation Workers'
Welfare Fund
(Amendment)
Bill,2021
(Bill No.69)

Stui. v. Sivankutty,
Minister for General
Education and Labour.

The Bill received the assent of the

Govemor on November t3,2O2l'
The Bill as assented to bY the
Govemor was laid on the Table bY

the Secreury on FebruarY 23,

2022.
(Act 26 of 2021)

18. The Kerala Labour
Welfare Fund
(Amendment) Bill,
202t
(Bill No.70)

Shd. V. Sivankutty,
Minister fof General
Education and Labour.

The Bill received the assent of the
Govemor on November 13, 2021.
The Bill as assented to bY the
Governor was laid on the Table bY

*re Secretary on February 23,

2022.
(Acr27 of 2021)



19. The Kerala Tailoring
Workers Welfare Irund
(Anenfuent)
8iu,2021
(Bill No.68)

Sbri. V. Sivankutty,
Minister for General
Education and Labour.

m" Bill re.ei"ed6e assenfiiGre
Governor on Nol.ember 13,2027.
The Bill as assented to by the
Governor was laid on the Thble by
the Secretary on February 23,
2022.
(Act 28 of.2027)

20. The Kerala
Emplolment Gua:antee
Workers'Welfare Fund
Bill,2021
(Bill No.51)

Shri. M. V. Govindan Master,
Minister for Local Self
Govemments, Rrual
Development and Excise.

The Bill received the assent of the
Govemor on November 13,2021.
The Bill as assented to by the
Governor was laid on the Table by
the Secreta4r on February 23,
2022.
(Act 29 of2O2L)

2L. The Kerala Shops and
Commercidl
Establislrments
Workers'Welfare Fund
(AmendmenQ Bill,
2021
(Bill No. 71)

Shri. V. Sivankutty,
Minister for General
Education and Labour.

The Bill received the assent of the
Govemor on November t3,2021.
The Bill as assented to by the
Govemor was laid onthe Table by
the Secretary on Febnrary 23,
2022.
(Act 30 of 2021)

22. The Kerala Coir
Workers'Welfare Fund
(Amendment) Bill,
2021
(Bill No.60)

Shri. P. Rajeeve,
Minister for LaW
Indusuies and Coir.

The Bill received the assmt of the
Govemor on November L3,2021,
The Bill as assented to by the
Govemor was laid onthe Table by
the Secretary on February 23,
2022.
(Act 31 of.2O2I)

23. The Kerala Micro
Small and Medirun
Enterprises Facilitation
(Ameldnen$
BiIl,2021
@illNo.66)

Shri. P. Rajeeve,
Minister for Law,
Industries and Coir.

The Bill received the assent of the
Govemor on November L3,2021.
The Bill as assented to by the
Govemor was laid on the Table by
the Secretary on February 23,
2022.
(Act 32 of 2021)

qslzozr,



24. The filerala Town and
Country Planning
(Amendment)
Bill, ir021
(Bill I\o. 53)

Sbxi. M. V. Govindan Master.

Minister for Local Self
Governments, Rural
Development and Excise.

The Bill received the assent of the
Govemor on November L3,2O2L.
The Bill as assented to by the
Govemor was laid on the Table by
the Secretary on February 23,
2022.
(Act 33 of 2021)

25. The Flerala
Co-operative Societies
(Second Amendment)
Biu,2021
(Bill.No. 58)

Shri. V. N. Vasavarl
Minister for Co-operation
and Regsnation.

The Bill received the assent of the
Gbvemor on November L3,2O2L.
The Bill as assented to by the
Governor was laid on the Table by
t}te Secretary on Febnrary 23,
2022.
(Act 34 of 202L)

26. The lGrala Clinical
Establistrments
(Regisuation and
Regulation)
Amendment BiU, 2021
(Bill No.40)

Smt. Veena George,
Minister for Health,
Woman and Child
Development.

The Bill received the assent of the
Govemor on November 73,202L
The Bill as assented to by the
Govemor was laid on the Thble by
the Secretary on February 23,
2022.
(Act 35 of2O2t)

27. The lkrala State
Medical Practitioners
Bill,2021
(Bill No.76)

Smt. Veena George,
Minister for Health,
Woman and Child
Development.

The Bill received the assent of the
Governor on November L3,2021,
The Bill as assented to by the
Govemor was laid on the Table b5'

the Secretary on February 23,
2022.
(Act 36 of 2021)

28. The Kerala State Goods
and liervices Tax
(Amrlndment) Bill,
2021
(Bill No.55)

Sbri. K. N. Balagopal,
Minister for Firunce.

The Bill received the assent of the
Govemor on November L3,2O2t.
The Bill as assented to by the
Govemor was laid on the Table by
the Secretary on February 23,
2022.
(Act 37 ot202l)



29. The Kerala General '
Sales Tax (Amendment)
Bill,2021
@illNo.56)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill received the assent of the

Gbvemor on Novimber L3,2OZl.
The Bill as assented to bY the

Governor was laid on the Table bY

the SecretarY on February 23'

2022.
(Act 38 of 2021)

30. The Kemla Fiscal
Responsibility
(Amendment)
8i11" 2021
(Bill No.52)

Shri. K, N. BalagoPal,
Minister for Finance.

The Bill received the assent of the

Govemor on November 13, 2021.

The Bill as asse.ntd to bY the

Governor was laid on the Table bY

the Secretary on FebruarY 23'

2022.
(Act 39 of 2021)

31. The KeralaToddy
Industry Development
Board Bill, 2021
(Bill No. 61)

Shri. M, V. Qs\tinden l\{6stgr'

Minister for Local Self
Goverrunents, Rural
Development and Excise.

The Bill received the assent of the

Governor on November L3,202L,
The Bill as assented to bY the

Govemor was laid on the Thble bY

ttre Secreary on FebnrarY 23,

2022.
(Act 40 ot2O2L)

32. The Kerala Devaswom
Recnritment Board
(Amendment)
Bill,2021
(Bill No. sZ)

Sbd. K. Radhalaislman,
Minister forWelfare of
Scheduled Castes,
Scheduled Tribes and
Back!,tard Classes md
Devaswoms,

The Bi[ recelved tne assel

Govemor on November t4,2021.
The Bill as assented to bY the

Govemor was laid on the Table bY

the Secretary on FebmarY 23'

2022.
(Act41 of2O2\)

33. The Kerda
Appropriation (No'4)
Bill,2021
@illNo.82)

Stui. K. N. BdagoPal,
Minister for Finance.

ffre bitt rece!.ved the assent of the

Govemor on November 27,2021.
The Bill as assented to bY the

Govemor was laid onthe Table bY

the Secretary on Febnrary 23,

2022.
(Act42 of.2O2L)



U. Btlls Inooduced
1. The Kerala Finance

Bill,2022
(Bill No.e9)

Shri. K. N: Balagopal,
Minister for Finance.

The Bill was published as Gazefte
Exuaordinary on March 17,2022.
The Bill was inroduced in the
Assembly on March L8,2022.

2. The Kerala Finance
(No.2) Bill, 2022

@inNo.100)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazete
Extraordinary on Mardr 77,2022.
The Bill was introduced in the
Assemblv on March 18.2022.

IU. Bi[s Pa$ed

1. The Kerala
Appropriation Bill,
2022
@illNo.e3)

Shri. K. N. Balagopal,
Mfufster for Finance.

The Bill was published as Gazette
Exuaordinary on Mardr L7,2022.
The Bill was introduced iir the
Assembly on March t7,2022 arfi
was pass,ed on the same day.

2. The Kerala
Appropriation (No.2)
Bill,2022
@ill No.%)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette
Exnaordinary on March 17,ZO2Z.
The Bill was innoduced in the
Assembly on March 17,2022 and
was passed on the same day.

3. The Kerala
Appropriation (No.3)
Biu,2022
(Bill No.95)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette
Exrraordinary on March L7,2022.
The Bill was innoduced in ttre
Assembly on March L7,2022 and
was passed on the same day.

4. The Kerala
Appropriation (No.4)
Blll,2022
(Bill No.96)

Shri.X. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette
Exnaordinary on March L7,2OZZ-
The Bill was intnrduced in the
Assembly on March 17,2022 utd
was passed on the same day.



D. The Kerala
Appropriation (No.5)
Bill,2022
(BillNo.97)

Shri. K. N. Balagopal,
Minister for Finance.

Tlie Bill was published as Gazette
Extraordinary on March L7,2022.
The Bill was intoduced in the
Assembly on March 17,2022 arfr
was passed on the same day.

6. The Kera]a
Appropriation (No.6)
Bill,2022
(Bill No.98)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette
Extraordinary on March L7,'2022.
Tlie Bill was introduced in the
Assembly on Mardr 17,2022 and
was passed on the same day.

7. The.Kerala
Appropriation (Vote on
AccounQ Bill,2022
(Bill No.101)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette
Exuaordinary on March 18, 2022.
The Bill was introduced in the
Assembly on March 18, 2022 and

was passed on the same daY.

IV. Bills Publtuhcd after lhird Scssion and pcnding bcfore thc Fifteenth KLA

1. The Kerala Plantation
Tax (Repealing) Bill,
202t
(BillNo.83)

Shri. K. Rajan,
Minister for Revenue and
Housing

The Bill was published as Gazette

Extraordinary on January 4,2022'

2. The KeralaAgriculual
Income Tirx Eepeal)
Bill,2021
(Bill No. 84)

Shri. K. N. Balagopal,
Minister for Finance.

The Bill was published as Gazette

Extraordinary on JanuarY 11,

2022.

3. The Kerala Land
Reforms (AmendnenQ
Bill,2021
(Bill No.85)

Shri. K. Rajan,
Minister for Rerrenue and
Housing

The Bill was published as Gazette

Extraordinary on January 11",

2022.

4. The Kerala Co.
Operative Societies
(Amendment) Bill,
2022
(Bill No.88)

Shri. V. N. Vasavan,

Minister for Ce.operation
and Registration.

The Bill was published as Gazette

Exbaordinary on March 7,2022.



5. The Kerala Public
Service Commission
(Additional Functions
as respects cerl,ain
Corporations and
Companies)
Amendment BldI,2022
(BillNo.90)

Shri. Pinarayi Vijayan,
Chief Minister

The Bill was published as Gazette
Extraordinary on Marrh 5,2022.

6. The Kerala Private
Forests (Vesting and
AssignmenQ
Ammdment Bill, 2022

@illNo.sl)

Shd. A. K. Saseendran,
Minister for Forest and
Wildlife

The Bill was published as Gazette
Extraordinary ou Mardr Ll, 2022.

S. V. T'NMKRISHNAN NAIR,
SECRETARY.


